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Control on O. C. L Sheets

10002. SHRI HALIMUDDIN AH­
MED: Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether there is control over 
the price of G.C.I. Sheets;

(b) if so, the control price per ton;

(c) whether Government has fixed 
any specific quota for public consump­
tion, if so. the procedure for its distri­
bution;

(d) whether it is a fact that the 
public has to purchase G.C.I. sheets in 
open market on payment of Rs. 300/- 
per ton; and

(e) whether Government propose to 
supply G.C.I. sheets to fire sufferers on 
control rate?

THE MINISTER OF STATE IN 
THE MINISTRY OF STEEL AND 
MINES (SHRI KARIA M UNDA): (fl) 
to (c ). There is no control either on 
distribution or pricing of any cate­
gory of iron and steel (including 
GCI sheets) and as such the question 
of fixing of any specific quota for 
public consumption does not arise.

(d) Market prices of GCI sheets 
vary from place to place and from 
time to time depending on its demand 
and availability at that time.
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(e ) Since there is no control either 
on pricing or distribution of iron and 
steel, the question of supply at “Con­
trol rate” does not arise.

Mini Steel Plants in India

10003. SHRI AHMED M. PATEL: 
W ill the Minister of STEEL AND M I­
NES be pleased to state:

(a) the number o f mini-steel plants
Functioning in India with their loca­
tion;

("b') the number of mini steel plants
proposed to be installed during the
next two years; and

(c) the areas selected?
THE MINISTER OF STATE IN  

THE MINISTRY OF STEEL AND 
MINES (SHRI KAR IA  MUNDA): (a) 
As in March, 1978, there were 124 
commissioned units in different States 
as indicated below: —

S. No. o f
No. Name o f State commis-

sionrd
units

1. Andhra Pradesh 5

2. Bihar . . . .  6

3. Delhi . . . .  1

4. Gujarat . . .  3

5. Haryana . . .  12

6. Himachal Pradesh . . 1

7. Karnataka . . .  <>

8. Kerala . . . .  1

9. Madhya Pradesh . 8

10. Maharashtra c  23

11. Punjab . . . .  8

ia. Rajasthan . . .  7

13. Tamil Nadu . . .  3

14. Uttar Pradesh . . 19

15. West Brngal . . .  18

a 4

(b ) and (c ). Out of 145 unit* hold­
ing licences for a capacity of S.& 
million tonnes per year, only 124 units 
having a capacity of 2.82 million ton­
nes per year, as mentioned above, 
have so far been commissioned. The 
remaining 21 units are in various 
stages of implementation in the States 
of Assam, Andhra Pradesh, Gujarat, 
Kerala, Madhya Pradesh, Tamil Nadu, 
Uttar Pradesh and West Bengal.
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Portariata of National Leaders In 
Indian Embassies

10005. SHRI SAMAR GUHA: WiU 
the Minister of EXTERNAL AFFAIRS 
be pleased to state;

(a ) whether pictures of Indian Na­
tional Leader* are usually d e la y e d  fa 
the offices of our foreign missions;




